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FlUkg tip posts of news edkor»-cum- 
translators in A.LR. Station, Simla

404. SHRI D URGA CHAND: Will 
the Minister of INFORM ATION AND 
BROADCASTING
be pleased to state :

(a) "whether the posts of News Editors- 
cum-Translators are lying vacant at AIR 
Station, Simla;

(b) the number of such posts lying 
vacant and since when;

(c) the reasons for which the posts are 
lying vacant;

(d) whether the sub-Editors (Script) 
working in AIR Station Simla are not 
being considered for these posts; and

(e) if so, the reasons therefor?

THE M INISTER OF INFORM A-
TIO N  AND BROADCASTING (SHRI 
L. K. ADVANI) (a) and (b) : There 
are no posts in All India Radio designated 
as News-Editor-cum-Translator. The 
reference probably is to the post of News 
Reader-cum-T ranslator.

A post of Sub-Editor in Grade IV  of the 
Central Information Service, which was 
lying vacant has been converted into the 
staff artist post of News Reader-cum-T rans-
lator. At present, only one post of News 
Reader-cum-Translator is lying vacant at 
All India Radio, Simla since 17th October*, 
1977-

(c) The decision to convert the civil post 
of Sub-Editor into Staff Artists post of 
News Reader-cum-Translator has been 
taken only recently.

(d) Sub-Editor (Scripts) are eligible for 
being considered for appointment to the 
post of News Reader-cum-T ranslator 
through limited selection if they satisfy the 
qualifications laid down in the Recruit-
ment F.ules. The T.ub-Eduoi ^Scripts) at 
A 1RX Simla is eligible to compete for this 
post alongwith other departmental 
candidates as per rules.

(e) . Does not arise.

Rpxfel Road Commission

405. SHRI M ADH AVRAO SCINDIA: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state :

(a) whether a proposkl to set up a  Rural 
fto&d . Commission in order to 'develop 
roads, is tiiider consideration of the Gov-
ernment;

(b) if  sOj the salient features t hereof; and

(c) expected period by which it is pro-
posed to be set up?

THE M INISTER OF STATE IN 
CHARGE OF THE M IN ISTRY OF 
SHIPPING AND TRANSPORT 
(SHRI CHAND RAM) : (a) to (c) .
Rural RoadsJ are a State responsibility 
and as such the question of creation of 
Rural Roads Commision falls within 
the sphere of State activities. However, 
with a view to provding for pro-
per coordination financing and care of 
other aspects pertaining to Rural Roads, 
the Indian Roads Congress, which is a 
body registered under the Societies Act, 
recommended in 1972 the setting up of a 
Rural Road Commission at the Centre and 
similar Commissions in the States. This 
matter was placed before the Transport De-
velopment Council at its meeting in Feb- 
rurary 1973 but it did not find favour with 
the State representatives at the Council 
and the matter wss accordingly treated as 
dropped.

Very recently, however, the Indian 
Roads Congress have come up with a mo-
dified recommendation indicating that 
if ths scheme is not. acceptable to the 
States, they may at least ensure that the 
money spent on Rural Roads by various 
agencies is handled through one single 
techaically competent executing agency. 
As regards a Rural roads Commission at 
the Centre, they have recommended that 
since the main issue is that of funds, special 
funds over and above the present grants 
should be provided and distributed among: 
the States through the suggested Central 
Rural Roads Commission which could 
also guide States in the pursuit of the 
Rural Roads Programme. Since, however, 
this recommendation has been recei-
ved only very recently  ̂ it is.top early to ex-
press any view , in the matter-, especially 
as Runil Roads are V  State subject.

Cochin Shipyard

406. SHRI VAYALAR RAVI : WiU 
the A N D T R ^ w -
SFQRT r J *  pleased to refer* to toe reply 
given to Unstarred Question No. 463
on the 15th tf ime, 1977 ;

(aLubetfcer i je r B o v d  , D ir e c ts  
have taken a decision regarding; the ̂ de- 
Elands £f the workers of the Cochin Ship-
yard ; and

(b) if  so, the details thereof ?




